
Oral Answers ASADHA I, 1884 (SAKA) Oral Answers 12416 

mutual recriminations come in the 
'Way of such peaceful reunification? 

Mr. Speaker: The second part may 
,be answered, 

Shri Jawaharlal Nehru: That these 
things come in the way of reunifica-
tion of Viet Nam? Well, all these 
things come in the way, all this fight-
ing and what lies behind the fight-
ing comes in' the way. 

Shri Hari Vishnu Kamath: Does the 
Prime Minister stand by the declara-
tion he made some days ago about 
reunification of Viet Nam? 

Mr. Speaker: Next question. 

Strike by Building Workers in Delbi 

·1632. Shri D. C. Sharma: Will the 
Minister of Labour aDd Employment 
be pleased to state: 

(a) whether it is a fact bhat 6,000 
workers have struck work as their 
demand for higher wages could not 
be met by contractors and thekedars 
and the building activity in most of 
the Delhi colonies has come to a stop 
as a result of the- strike by the wor-
kers from June I, 1962; and 

('b) the steps taken or proposed to 
be taken by Government in the mat-
ter? 

Tile Minister of Labour in the Mi-
nistry of Labour & Employment (Shri 
Hathi): (a) Yes. 

(b) The strike has been called off 
on 13-6-1962. A proposal to set up 
:a Minimum Wages Advisory Commit-
tee to review the minimum rates of 
wages is under the consideration of 
Delhi Administration. 
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Shri Bhagwa.t Jha Aza.d: May I 
know whether it is a fact that at 
present what they are getting is not 
actually commensurate witih the mini-
mum which others are getting for the 
same work? 

Shrl Hathl: That is what they say. 

Shrl Bhagwat Jha Aza.d: What is 
the opinion of the Government? 

Shrl Hathi: The Wage committee 
will look into it. 

Shri Sham Lal Saraf: May I know 
whether the Government arc con-
templating revising the wages of 
skilled, semi-skilled and un-skilled 
labour? 

Shri Ha.thi: This is mainly tor the 
un-skilled workers . 
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Dr. Melkote: May I know whether 
the Government propose to ~evise the 
minimum wages in this sector which 
were fixed more than 10 years back? 

Shri Hathi: This has been revised 5 
years ago. 
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Industrial and Import LiceQlling 

*1633. Shrimatl Sarojini Mahishi: 
Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether Government have 
been considering the Question of 
simplification of industrial and 'import 
licensing; and 

(b) if so, what steps are being 
taken to eliminate delay? 

The Minister of International Trade 
in the Ministry of Commerce and In-




